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MR. DEPUTV-SPEAKER : The ques
tion is :

“That leave be granted to introduce a 
Bill further to amend the Constitution 
o f India.”

T h e  m otion  wai> a d o p ted .
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MR. DEPUTY-SPEAKER : The ques
tion i s :

“ That leave be granted to  introduce a 
Bill to provide for the abolition of 
the Legislative Council of the State 
of Bihar and for matters supplemental, 
incidental and consequential thereto.’*

SHRI YAMUNA PRASAD MANDAL 
(Samastipur) : I want to oppose it.

MR. DEPUTY-SPEAKER : You have 
not given any prior notice to the Chair 
and besides I have put it to the House.

Let the lobbies be cleared.—-Now the lob
bies have been cleared.

THE MINISTER OP EDUCATION 
AND SOCIAL WELFARE AND M INIS
TER OF DEPARTMENT OF CULTURE 
(SIKSHA AUR SAMAJ KALYAN MAN. 
TK1 AUR SANSKRITI VIBHAG 
MANTRI) (SHRI SIDDIIARTHA 
SHANKAR RAY) ; Sir, may \ point out 
a constitutional difficulty and a consti
tutional defcci with regard to this Bill ? 
As this Bill is out of order........

MR. DEPU TY-SPEAKLR : Order, 
please. 1 will explain to you the procedure. 
Kindly sit down. When a Bill is given 
notice of foi introduction, it is open to 
any Member to give a notice in writing to 
the Speaker that he wants to oppose the 
introduction of the Bill. There is no scope 
for any discussion at this stage, and there- 
tore, I am sorry I cannot entertain any 
discussion now. ( In terrup tion ) it should 
have been done before, by giving notice. 
Anyway, I put it to the House. The ques
tion is :

‘T hat leave be granted to introduce a 
Bill to provide for the abolition of 
the Legislative Council of the State 
o{ Bihar and for matters supplemental, 
incidental and consequential thereto.”

SHRI A1AL B1IIARI VAJYAPEE 
(Ciwalioi) : Sir, let the House not be 
diuded on this.

MR. DEPUTY -SPEAK bR : That is 
for the House to  decide.

S1IR1 ATAL B1HARI VAJPAYEE : 
Just now you have established a precedent 
that no Bill should be opposed at the 
intioduction stage.

HIE MINISTER OF PAR LI A MEN- 
TARY AFFAIRS AND SHIPPING AND 
TRANSPORT (SANSADlYA KARYA 
TATHA NAUWAHAN AUR PARIWA-
11 AN MANTRI) (SHRI RAJ BAHA
DUR) : The point is, constitutionally the 
Bill cannot he brought unless and'1 uAtil 
the conditions are satisfied. ( In te r ru 
ptions) * .
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MR. ttfiPUrY*WlMm  : Onder,
onkr. An n w tl  iw te w  made; the 
appeal has been beard. Now, it is for the 
bdu*» *o decide. I am putting it to the 
T;ou*. The question Is :

"Tbs* leave be granted to introduce *  
Bill to provide for the abolitioo of 
the Legislative Council of the State 
of Bihar and for matters supplemental, 
incidental and consequential thereto.”

The JLok Sabha divided :

Dlvtotos No. II 114.25 hrs.

AYES

Banerjee, Shri S. M.

Bbattacharyya. Shri Pinen 

Bhaura, Shri B. S.

Bosu, Shri Jyotirmoy

Brahman, Shri Rattan Lai

Chatterjee, Shn Soronatb

Chaudbary, Shri Ishwar

Deb, Shri Dassaratha

Gupta, Shn Indrajit

Harr*, Shri Manoranjan

Jha, Sbn  Bhogendra

Joihl, Shri Jagannathrao

Maras, Shri Murasoli

Melkote, Dr.

Modafc, Shri B. K.

Mukberjee, Shn Saroj

Pendey, Dr. Lexmwarain

Roy, Dr. Saradish

S«*biyan, Shri 

Shastri, Shn Rama>atar 

Shastri, Shri Shiv Kurnai

* Siddayya, Shri S. M.

Vajpayee, Sbn Atal Biban.

NOES

Asgar Hussain, Shu 

Austin, Dr lienry 

Barman, Shri K. N.

Barupal, sh n  P L. 

Chandrashekberappa, Shri T. v. 

Chaudhary, Shri Nitiraj Singh 

Chaudhury, Shn Amarsingh 

Chellachami, Shn 

Dasehowdhury, Shri B. K.

Deo, Shn S. N Smgh 

Gopa), Shri K.

Kailas, Dr.

Kale, Shri 

Kamble, Shri T, D,

Kaul, Sbnmati Sheila 

Kavde, Shn B. R.

Lasfcar, Shri Nihar

* Wrootly voted for Ayes,
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Mahajan, Shri V.S.
Malhotra, Shri lnder J.
Mandat, Stwi Yamuna Prasad 
Mishra, Shri Bibhuti 
Mohammad Tahir, Shri 
Mohammad Yusuf, Shri 
Mohsin, Shri 
Oraon, Shri Karlik 
Pandey, Shri R. S.
Pandey, Shn Tarkeshwar 
Pamgrabi, Shri Chintamani 
Patil, bhri S. B.
Patil, Shri T. A.
Raj Bahadur, Shri 
Ramkanwar, Shri 
Ramshekbar Prasad Singh, Shu 
Raut, Shri Bhola 
Rudra Pratap Singh, Shn 

Sanghi, Shri N. K.
Sayeed, Shri P. M.
Shambhu Nath, Shri

Shankaranand, Shri B.
Sbarma, Shri N. K.
Sharma, Shri R. N.
Shastri, Shri Shivtwjan 
Shukla, Shri B. R.

Siddayya, Shn Su M.

Sonar, Dr. A. G.

Suryanaiayana, Shn K.

Swamy, Shri Sidrameshwar 

Tiwary, Shri K. N.

Tombi Singh, Shn N.

Yadav, Shn N. P.

Zulfiquar All Khan, Shu

MR. DLPUTY-SPEAKER : The result* 
of the division is as follows :

Ayes 53 ; Noes 106.

T h e  motion was n eg a iived .

* The result announced includes the names of the following Members who recorded
their votes through Tellers '•

Ayes ' Sarvabhii Ram Deo Singh, Shiv Shanker Prasad Yadav, M. M. Joseph, 
Varkey George, J.B, Dhote Bishwanath Jhunjhunwala, Onkar Lai Berua, Rana Bahadur 
Singh, D, N. Singh, K. Hamakrishna Reddy, Samar Mukherjce, R. V Bade, Muthuswiroy, 
Hamendra Siqgb Banera, Phool Cbaod Verma, D. K. Panda, Krishna Haider, Hukam 
Chand Kachwai, Bharat Singh Chauhan, S P. llh.utachat yya, Bircn Dutta, C. K. Chin* 
nsraji, Shnmati Bibha Ghosh, Sar\as>hri R. 1* Ul.iganambi. J. M. Gowder, C. Jannrdhanan, 
Jagadish Bhattachaiyya, Gadadhar Saha, T S. Lukshmanan, Madhuryya Haidar and 
A. K. Saha.

Noes : Sarvashri Siddhartha Shankar Ray, Sher Singh, Bcdabrata Barua, Ankineedu, 
P. Gangadeb, P* K. Das Munsi, A 14. Chawla, Kumar Majhi, Shrimavi Sahodrabai Rai, 
Sarvashri Karan Singh Yadav, popatlal Joshi, K Basappa, Krishnarao Patil, R. B. Pas wan, 
Mohan Dharia, Satisb Chandra, A. K. kotrashaUi, J. N. Mwadai. E. V. Vikhe Patil, Robin 
Kakoti, Tarun Gogoi, Mam Ram Oodara, Gajadhar Majhi, M. Ram GopaJ Reddy, K, K. 
Rami Reddy, R . D. Bhapdare, Appalanaidu, Bhuvarahan, H. K. L. Bhagat, R. P. Yadav, 
Sanjeevi Rao, Atviod Netam, K. Dimuda, Dbamanknr, Jagaonath Mishra, Pampan 
Gowda* B. V. N fik, Dinesh Chandra Gpsw ami, Tuna Oraon! R. V. SwamtyaUuM*, fkgttt 
Surat Prasad, M. T. Raju, T. Sobao Lai, P. Venkata Reddy, Remybfcai h t i l ,  Cbaodr* 

T. R  Wrfvtppa, S*a#kw SMiyal Stogh, D*mod?r
Pw rtiy, t m k m l  N a«ye», Pod# and Gbafclfsbwer Siagh,


